
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.S.P. No. 8tt I (MAH\ I 2ot7

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON I4.I2.2OI7

NAME OFTHE PARTIES: M/s. Nagpur Ecohotel Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

N 11230- 2/N /MB 17
CSP No.812/230-2 32lNCLT/M 017

P No.81 30- ZN T/MB/MA 20'17
CSP No.814/230-23ZNCLT/MB 7
CSP No. 81s/230-23ZNCLT/MB/MA t7
CSP No.8 5/230-23ZNCLTII'4 7
CSP o.817 30- ZN T 20 7

N 81 0-23 CLT/MB 0t7
CSP No .8191230-232/N T 17

No. -232/N /MA tI/2017CSP CLTA,[B

At request of the petitioner's Counsef rist this matter on 25.01.201g.

sd/-
V. NALLASENAPATHY
Member (Technical)

sd/- j

B.S.V. PRAKASH rr#en
Member (Judicial)

\

ORDER

I


